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Sir,

TH E GAUHATI IGH OURT ATG WAH TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-27l 2005/4061 /A
Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri B. Sutradhar,
District & Sessions Judge,
West Karbi Anglong, Hamren.

Dated Guwahati the 3 May,2024.

Casual leave.

Your letter No. DJ/WKA/ZO2 4 I CL-SV 3 / 64-66 dtd. 02. 05. 2024.

with reference to the above, I am directed to inform you that you have beengranted casual leave on 06.05.2024 arong with station reave permission, with hisofficially allotted vehicte, at own cost, from the evening of O4.OS,2OZ4 till themorning of 09.05.2024. The chief Judicial Magistrate-cum-civil Judge (Sr. Div.) & Assistant
sessions Judge, west Karbi Angrong, and in his absence, the civir :uage i:r. oivj-cum-:urc,
west Karbi Anglong sharr remain in charge of your court and office in yo* iosence.

Yours faithfully,

s.4-

JT. REGISTRAR ruIGILANCE)

em H I-
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Copy to :

v e Project Manager, Gauhati High Cout
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